THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 31ST DECEMBER, 2023

Institution during the

Disposal during the

Closing Balance at the

Disposal of cases
which are more than 5

Pendency of Cases
which are more than 5
years old at the end of

Name of Opening Balance Month Month end of the month
years old the month
the State.
Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total
ASSAM 102110 | 351923 | 454033 4272 24165 28437 4623 32088 36711 101759 | 344000 | 445759 453 1601 2054 16815 41681 58496
NAGALAND 1361 2574 3935 221 270 491 232 271 503 1350 2573 3923 02 09 11 391 877 1268
MIZORAM 3133 3098 6231 276 683 959 377 700 1077 3032 3081 6113 54 03 57 310 202 512
AggxgggaL 2632 14182 16814 243 647 890 256 892 1111 2619 13937 16556 04 135 139 264 4032 4296




